IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :09-04-2025

Date

09.04.2025

ABLAPL- COURT
8849/2025(09.04.2025 TK NAYAK NO. 2 lorder Dtd. 2025-04-07
14484/2024
OLD
COURT
8850/202509.04.2025 |“BLAPL™ ¢ pEuERA NO. 2 lorder Dtd. 2025-04-07
12521/2024
OLD
ABLAPL- COURT
8851/20251(09.04.2025 MD BISWAL NO. 2 |Order Dtd. 2025-04-07 BAIL-1
5147/2024
OLD
MACA— COURT
8852/2025(09.04.2025 o0 |P. K. BARIK o 3 |order ptd. 2025-03-27
ACA COURT
8853/2025(09.04.2025 P. K. BARIK NO. |Order Dtd. 2025-03-20
155/2025 oe
N COURT
8854,/2025(09.04.2025 SUSANTA LENKA NO. |Order Dtd. 2025-04-07
7546/2024 oe
WRIT
8855/202509.04.2025 |"E(C)~ K SAHOO EgURT Order Dtd. 2025-04-07 BRANCH
YR 9548/2025 A € : (DIVISION
BENCH-2)
WRIT |
8856/202509.04.2025 |"E(C)- K SAHOO ESURT Order Dtd. 2025-04-07 BRANCH
YR 9541/2025 e raer . (DIVISTON
BENCH-3)
COURT
WP (C) - o WRIT
8857/2025(09.04.2025 5. K SAHOO gg. Order Dtd. 2025-04-07 RANCH- ‘
W (C) - COURT
8858/2025 09.04.2025 B SINGH NO. |Order Dtd. 2025-04-07
9503/2025 oe
COURT
WP (C) - o WRIT
8868/202509.04.2025 | o) |BK PANDA gg. Order Dtd. 2025-04-07 ERANCH-1 ‘
COURT
WP (C) - o WRIT
8877/2025/09.04.2025 |g-0~)° . |B BEHERA gg. Order Dtd. 2025-04-08 RANCH- ‘
CONTC- COURT
8878/2025(09.04.2025 |2/ o "0 o [P K PATRA co. |order pta. 2025-04-07 CONTEMPT




25

. COURT
8879/202509.04.2025 DEHURY NO. |order Dtd. 2025-04-07
1315/2024 e
MACA- COURT
8880/202509.04.2025 MISHRA NO. |Order Dtd. 2025-04-07
1315/2024 .
MACA COURT
8883/202509.04.2025 SWAIN NO. |order Dtd. 2025-04-07
1077/2024 .
. COURT
8885/202509.04.2025 K SAHOO NO. |order Dtd. 2025-04-07
1077/2024 e
. COURT MISC.
8886/2025(09.04.2025 K TRIPATHY NO. Order Dtd. 2025-04-05 APPEAL
793/2023
25 SEC.
. COURT MISC.
8888/202509.04.2025 K SAHOO NO. |order Dtd. 2025-04-05 APPEAL
793/2023
25 SEC.
. COURT MISC.
8890/202509.04.2025 K SAHOO NO. |Order Dtd. 2025-04-07 APPEAL
654/2024
25 SEC.
. COURT MISC.
8893/20251(09.04.2025 K MOHARANA NO. Order Dtd. 2025-04-07 APPEAL
654/2024
25 SEC.
S COURT
8895/2025 09.04.2025 K BARIK NO. |order Dtd. 2025-04-07
1320/2024 e
COURT
WP (C) - WRIT
8897/2025(09.04.2025 |- 27 R. BARIK gg. Order Dtd. 2025-04-05 o CHoD
WRIT
8898/2025(09.04.2025 |"E(C)~ R. BARIK ESURT Order Dtd. 2025-04-07 BRANCH
. . 9619/2025 . 25. . (DIVISION
BENCH-2)
I COURT
8899/202509.04.2025 K. BARIK NO. |order Dtd. 2025-04-08
165/2025 e
. COURT
8901/202509.04.2025 K BARIK NO. |order Dtd. 2025-03-10
1156/2024 e
i COURT
8902/2025 09.04.2025 K BARIK NO. |Order Dtd. 2025-03-10
1156/2024 e
MACA- COURT MISC.
8903/202509.04.2025 K MOHANTY NO. |Order Dtd. 2025-04-07 APPEAL
653/2023
25 SEC.
MACA- COURT MISC.
8904/202509.04.2025 K BARIK NO. |Order Dtd. 2025-04-07 APPEAL
653/2023
25 SEC.
MACA- COURT
8905/2025 09.04.2025 JAYSINGH NO. |Order Dtd. 2025-04-07
1318/2024 .




A COURT
8906/2025(09.04.2025 G JAYSINGH  [C. NO. |Order Dtd. 2025-04-07
1318/2024 P
TRP (C) - COURT
8907/2025 (09.04.2025 B BEHERA C. NO. |Order Dtd. 2025-04-08
245/2023 P
TRP (C) - COURT
8908/2025(09.04.2025 R K BARIK C. NO. |Order Dtd. 2025-04-08
245/2023 P
WP (C) - COURT o WRIT
8909/2025(09.04.2025 |, 2~ |S S MALLICK [C. No. g [order Dtd. 9999-12-31 B ANCH-3 ‘
CONTC- COURT
8910/202509.04.2025 |g-o" - |B C PANDA C. No. g [0rder Dtd. 2025-04-08 CONTEMPT ‘
MACA- COURT
8911/2025(09.04.2025 |55 o |S R OJHA C. No. g [order Dtd. 2025-04-07
WRIT
WP (C) - COURT o BRANCH
8912/202509.04.2025 |g7o+0 o |K PARIDA C. No. g order Dtd. 2025-04-08 (DTVISTON
BENCH-2)
WP (C) - COURT o WRIT
8913/202509.04.2025 | o000, [N K ROUT C. No. g order Dtd. 2025-04-08 R ANCH-3 ‘
WRIT
WP (C) - COURT o BRANCH
8914/202509.04.2025 |2 02" . |A K PANDA C. No. g order Dtd. 2025-04-08 (DTVISTON
BENCH-2)
WRIT
WP (C) - COURT o BRANCH
8915/202509.04.2025 (2 > . |A K PANDA C. No. g [order Dtd. 2025-04-08 (DTVISTON
BENCH-2)
WRIT
WP (C) - DR.PURUSOTTAM COURT A BRANCH
8916/202509.04.2025 |0 e |t C. No. g order Dtd. 2025-04-08 (DTVISION
BENCH-1)
WP (C) - COURT o
8917/202509.04.2025 |go -0 o [R N BARIK C. No. g order Dtd. 2025-04-08
WP (C) - COURT o WRIT
8918/2025(09.04.2025 |1 27 . M K NAYAK C. No. g [order Dtd. 2025-04-08 BRANCH-5 ‘
WP (C) - COURT o WRIT
8919/202509.04.2025 |7 - < |S DASH C. No. g [order Dtd. 2025-04-08 R ANCH-3 ‘
WP (C) - COURT o
8920/202509.04.2025 [Jo 50 o A K PANDA C. N, g |order Dtd. 2025-04-08 ‘
WP (C) - COURT o
8921/2025(09.04.2025 |c o2 oo |S K RATH C. No. g [order Dtd. 2025-04-08 ‘
WP (C) - COURT o WRIT
8922/202509.04.2025 [g7 200 o |T SWAIN C. Yo, g [order Dtd. 2025-04-08 ERANCH-S ‘
8923/2025(09.04.2025 |WP(C)- P K MISHRA  [C. ICOURT |Order Dtd. 2025-04-08




9071/2025 NO. 9
WP (C) - COURT o WRIT
8924/2025(09.04.2025 7017 N R PANDA FoORT lorder pd. 2025-04-08 o CHog ‘
. COURT
8925/202509.04.2025 N.K.SATAPATHY NO. |Order Dtd. 2025-06-30
392/2024 0
COURT
WP (C) - o WRIT
8926/2025(09.04.2025 1217 b K DEHURY Tg. Order Dtd. 2025-04-08 o CHG ‘
COURT
WP (C) - ANUP KUMAR B B WRIT
8927/2025(09.04.2025 o2 0> EE R Tg. Order Dtd. 2025-04-07 o CHT ‘
COURT
WP (C) - BADRINARAYAN _ _ WRIT
8928/2025(09.04.2025 ¢/ " [P0 Tg. Order Dtd. 2025-04-08 o enos ‘
0B () - COURT
8929/2025(09.04.2025 |40l 1B SAHOO Tg. Order Dtd. 2025-04-03
P () - COURT
8931/2025(09.04.2025 |47 |B.SAHOO §2. Order Dtd. 2025-04-03
P () - COURT
8932/2025(09.04.2025 |5 1007 1B, sHOO Tg. Order Dtd. 2025-04-03
WRIT
8933/202509.04.2025 |"E(C)- D.MOHANTY ESURT Order Dtd. 2025-04-07 BRANCH
YR 7628/2025 |°° e € : (DIVISION
BENCH-1)
WRIT
8934/2025(09.04.2025 |"E(C)~ S.SAMAL EgURg Order Dtd. 9999-12-31 BRANCH
YR 9455/2025 |°° o raer . (DIVISION
BENCH-2)
WRIT
8935/202509.04.2025 |NE(C)- S.SAMAL ESURg Order Dtd. 9999-12-31 BRANCH
04 9463/2025 |°° o : (DIVISION
BENCH-2)
Wp (C) - STHITI COURT
8936/2025(09.04.2025 |¢7(") PRAGYAN NO. 2 |Order Dtd. 2025-04-07
SUNANDINT OLD
WRIT
8937/202509.04.2025 |NE(C)- P .MUDULI ESURg Order Dtd. 9999-12-31 BRANCH
04 9449/2025 |° o : (DIVISION
BENCH-2)
COURT
WP (C) - o WRIT
8938/2025(09.04.2025 [¢/10)° |s.B.UDGATA NO. 2 |order Dtd. 2025-04-07 ] ‘
OLD
COURT
WP (C) - o WRIT
8939/2025(09.04.2025 [¢Z1°)° IS K. SWATN ggb 2 lorder Dtd. 2025-04-07 o CHog ‘
WP (C) - COURT
8940/2025(09.04.2025 ¢/ /)" |D. SWATN NO. 2 |order Dtd. 2025-04-07

OLD




p () - COURT
8941/2025|09.04.2025 B.DAS NO. 2 |Order Dtd. 2025-04-07
8637/2025
OLD
p () - COURT
8942/202509.04.2025 B.DAS NO. 2 |Order Dtd. 2025-04-07
8621/2025
OLD
— COURT
8943/202509.04.2025 D.SWAIN NO. 2 |Order Dtd. 2025-04-05
1302/2025
OLD
COURT
WP (C) - WRIT
8944/2025(09.04.2025 |0 0'- o [B.DAS NO. 2 |Order Dtd. 2025-04-07 BRANCH-T ‘
OLD
— COURT
8945/202509.04.2025 K.K.NATH NO. 2 |Order Dtd. 2025-04-08
239/2025
OLD
COURT
WP (C) - WRIT
8946/202509.04.2025 g =0 o |M.R.ROUTRAY ggb 2 |order Dtd. 2025-04-07 BRANCH-4 ‘
WRIT
RT
8947/202509.04.2025 "¢~ 5. pas N0 2 [order Dtd. 2025-04-07 BRANCH
8651/2025 oLD (DIVISION
BENCH-2)
COURT
WP (C) - WRIT
8948/202509.04.2025 |go, 000 o |B.DAS NO. 2 |Order Dtd. 2025-04-07 BRANCH-T ‘
OLD
COURT
WP (C) - WRIT
8949/202509.04.2025 |oo %0 o [B.DAS NO. 2 |Order Dtd. 2025-04-07 BRANCH-2 ‘
OLD
COURT
WP (C) - o WRIT
8950/202509.04.2025 |geoo) oo [B.DAS NO. 2 |Order Dtd. 2025-04-07 BRANCH-4 ‘
OLD
WRIT
WP (C) - COURT o BRANCH
8951/202509.04.2025 |c7020 o |G.C.JENA No. ¢ order Dtd. 2025-04-16 (DIVISION
BENCH-2)
WP (C) - COURT o WRIT
8952/202509.04.2025 |go 000 o [R.K.PATNAIK No. ¢ order Dtd. 2025-04-07 BRANCH-8 ‘
WP (C) - COURT WRIT
8953/2025(09.04.2025 |ooo2'o o |B.BEHERA No. ¢ order Dtd. 2025-04-07 BRANCH-4 ‘
WP (C) - COURT
8954/202509.04.2025 | =" . |B.BEHERA NG, ¢ order Dtd. 2025-04-07
WP (C) - COURT
8955/202509.04.2025 |go o 0o [K.SAHOO No. ¢ order Dtd. 2025-04-07 ‘
WP (C) - COURT WRIT
8956/2025(09.04.2025 |30 7o o N.C.SINHA No. ¢ order Dtd. 2025-04-07 BRANCH-8 ‘
WP (C) - COURT WRIT
8957/202509.04.2025 ;7,50 o |P.K.DASH NG, & (order Dtd. 2025-05-12 BRANCH-4 ‘
8958/2025(09.04.2025 |[WP(C)- R.C.MALLIK (COURT |Order Dtd. 9999-12-31 WRIT




20

8205/2025 NO. 2 BRANCH-4
OLD
COURT
WP (C) - o WRIT
8959/2025(09.04.2025 [¢r{") 7 .. MOHANTY gib 2 lorder Dtd. 2025-03-20 ERANCH- G ‘
COURT
WP (C) - o WRIT
8960/2025(09.04.2025 (01007 |5 . MOHAPATRA gib 2 lorder Dtd. 2025-04-07 NG S ‘
WRIT
8961/2025(09.04.2025 |WE(C)~ D.SWAIN ESURg Order Dtd. 2025-04-07 BRANCH
T 9415/2025 ’ OLb : (DIVISION
BENCH-2)
COURT
WP (C) - o WRIT
8962/2025(09.04.2025 o7 (™)  |s.K.PARTDA ggb 2 lorder Dtd. 2025-04-07 RANCH- ‘
COURT
WP (C) - L WRIT
8963/2025(09.04.2025 (21007 P K. SAHOO ggb 2 lorder Dtd. 9999-12-31 ERANCEH-3 ‘
p () COURT
8964/2025|09.04.2025 S.K.SAHU NO. 2 |Order Dtd. 2025-04-07
9559/2025
OLD
COURT
WP (C) - o WRIT
8965/2025(09.04.2025 (i) IS Das NO. 2 |Order Dtd. 2025-04-07 ERANCH -4 ‘
OLD
COURT
RVWPET- CIVIL
8966/2025(09.04.2025 [2UPF7 |D K BEHERA gib 2 lorder Dtd. 2025-04-07 CEVISION ‘
MISC.
8967/2025(09.04.2025 | 20~ B MAHALT COURT | der Dtd. 2025-05-05 APPEAL
239/2024 NO. 6
SEC.
CONTC- COURT
8970/2025(09.04.2025 ([0 Ia K SWAIN FOURT lorder Drd. 2025-05-12 CONTEMPT
WP (C) - COURT A WRIT
8971/2025(09.04.2025 |oic)” o |p K PANT FOURT lorder prd. 2025-04-07 ERANCH- ‘
WP (C) - COURT _na_ WRIT
8972/2025(09.04.2025 10007 IS SAMAL FoORE lorder ptd. 2025-04-07 RANCH ‘
We (C) - COURT o WRIT
8974/2025(09.04.2025 | [ 007 T SWAIN Fo KT lorder Dtd. 2025-04-07 R ANCHA1 ‘
COURT
WP (C) - o WRIT
8976/2025(09.04.2025 /21007 A K SWAIN gg. Order Dtd. 2025-04-24 ERANCH- ‘
COURT
WP (C) - WRIT
8979/2025(09.04.2025 | ) ()7 U P BAG 28. Order Dtd. 2025-04-07 R ANCH3 ‘
COURT
We (C) - o WRIT
8982/2025(09.04.2025 |17(C)" . |p BEHERA gg. Order Dtd. 2025-04-07 R ANCHL3 ‘
COURT
WP (C) - _ _ WRIT
9019/2025(09.04.2025 |[noi0)" K MANDAL NO. |Order Dtd. 2025-04-02 RANCH- 1 ‘




CRLMC-

COURT

9025/202509.04.2025 [0 -0 , S DAS gg. Order Dtd. 2025-04-08
CRIMO- COURT
9027/2025(09.04.2025 N K ROUT NO. |Order Dtd. 9999-12-31
1791/2024 15
WP (C) COURT
9044/2025/09.04.2025 D.BISWAL NO. |0rder Dtd. 2025-02-20
4300/2025 15
COURT
WP (C) - o WRIT
9045/202509.04.2025 | o0 0, [C. R. NAYAK Tg. Order Dtd. 2025-03-19 BRANCH-4
CRIMO- COURT
9046/202509.04.2025 BB ROUT NO. |0rder Dtd. 2025-04-08
1378/2025 15
WP (C) - COURT
9047/202509.04.2025 J. SAHOO NO. |0rder Dtd. 2025-05-07
9616/2025 20
FAO- COURT
9048/202509.04.2025 N.K.SATAPATHY NO. |0rder Dtd. 2025-04-05
108/2025 20
. COURT MISC.
9049/202509.04.2025 N.K.SATAPATHY NO. |0rder Dtd. 2025-04-05 APPEAL
85/2025
20 SEC.
. COURT MISC.
9050/2025(09.04.2025 N.K.SATAPATHY NO. |0rder Dtd. 2025-04-05 APPEAL
81/2025
20 SEC.
FAO- COURT
9051/202509.04.2025 N.K.SATAPATHY NO. |0rder Dtd. 2025-04-05
119/2025 20
COURT
WP (C) - o WRIT
9052/202509.04.2025 | g 000, |P-C.DAS 28. Order Dtd. 2025-04-04 BRANCH-3
FAO- COURT
9054/202509.04.2025 |0, o [B. MAHALI No. g |order Dtd. 2025-04-07
CRLMC- DEBENDRA COURT
9055/202509.04.2025 |20 o0 |ouaty No. ¢ |Order Dtd. 2025-04-05
WP (C) - COURT o WRIT
9056/202509.04.2025 o o o0, |SOBHAN GUPTA No. ¢ |order Dtd. 2025-04-07 BRANCH-S
CMP- MOTILAL COURT
9057/202509.04.2025 |00’ 0000 rshRa No. g |order Dtd. 2025-04-08
CRLA- DIPTIREKHA COURT
9058/202509.04.2025 |20 o) e No. 7 |Order Dtd. 2025-04-07
CRLA- SATYA PRIYA COURT
9059/202509.04.2025 |12 000 |oavaina No. 7 |0rder Dtd. 2025-04-07
COURT
WP (C) - PRABHAT KUMAR o
9060/2025/09.04.2025 )0 200000 ouTRAY NO. |Order Dtd. 2025-04-23

23




WP (C) - COURT o WRIT
9061/202509.04.2025 |gooo)° . |B. K. DAS c. o ¢ |order Dtd. 2025-04-07 RANCH-1 ‘
WP (C) - COURT o
9062/2025(09.04.2025 | o >'° . |S.MOHARANA  [C. o, ¢ |order ptd. 2025-04-08
COURT
CRLMC- SANTOSH KUMAR
9063/202509.04.2025 | G000 | iy C. Tg. Order Dtd. 2024-11-07
TRP (C) - COURT
9064/2025/09.04.2025 P. K. BARTK |C. NO. |order Dtd. 2025-04-08
29/2025 s
COURT
TRP (C) - SARAT KUMAR o
9065/202509.04.2025  |Sg, 500, |ty C. Tg. Order Dtd. 2025-04-08
COURT
WP (C) - PRASANNA o
9066/2025(09.04.2025 |7 o0 o [ ATy [ 28. Order Dtd. 2025-04-08
WP (C) - COURT giiECH
9067/202509.04.2025 g1 o0 . [K. C. SWAIN |[C. 28. Order Dtd. 2025-04-08 (DTVTSTON
BENCH-3)
COURT
WP (C) - o WRIT
9074/202509.04.2025 |2 007 . M SETHI c. ggb 2 lorder Dtd. 2022-07-12 R ANCH-1 ‘
TRP (C) - COURT
9076/202509.04.2025 P K MOHANTY |C. NO. 2 |order Dtd. 2025-04-08
29/2025
OLD
COURT
WP (C) - B. R. o
9077/202509.04.2025  |gooa) oo [Chiato C. gib 2 |order Dtd. 2025-04-07
CRLMC- COURT
9078/202509.04.2025 B. S. SWAIN |C. NO. 2 |order Dtd. 2025-04-08
1282/2025
OLD
COURT
WP (C) - e WRIT
9079/202509.04.2025 | /c o017 00 B DAS C. ggb 3 |order Dtd. 2022-09-08 RANCH-S ‘
COURT |
WP (C) - o WRIT
9080/202509.04.2025 |1, L0 IS K NAYAK C. ggb 3 |order Dtd. 2025-04-08 R ANCH-3 ‘
COURT
WP (C) - o WRIT
9081/2025|09.04.2025 |7,/ " o), [M MISHRA C. ggb 3 |order Dtd. 2025-04-08 R ANCH-3 ‘
COURT
WP (C) - WRIT
9082/202509.04.2025 7o) . [P K MOHANTY |C. 2?. Order Dtd. 2025-05-15 R ANCH-2 ‘
COURT
WP (C) - o WRIT
9083/202509.04.2025 |J--0° [P K MOHANTY |C. gg. Order Dtd. 2025-05-15 R ANCH-3 ‘
WE (C) - COURT
9084/2025/09.04.2025 R K SAHOO C. NO. |order Dtd. 2025-04-08
9478/2025 01
WP (C) - COURT o WRIT
9085/202509.04.2025 |goo ' o |P K PAL C. vo. |order ptd. 2025-04-08 R ANCHA2




21

B () - COURT
9086/2025(09.04.2025 (02107 I8 P paNT 2?. Order Dtd. 2015-05-13
COURT
WP (C) - ASHIS KUMAR B B WRIT
9087/2025(09.04.2025 021 ESRLS gg. Order Dtd. 2025-04-08 o NCH3 ‘
WRIT
9088/2025(09.04.2025 |[WE{C)~ S K SAHOO ESURT Order Dtd. 2025-04-08 BRANCH
. . 9182/2025 21. . (DIVISION
BENCH-2)
COURT
WP (C) - KALT PRASAD B B
9089/2025(09.04.2025 [¢ V7 AL P8 2?' Order Dtd. 2025-04-08
COURT
WP (C) - o WRIT
9090/2025(09.04.2025 |07 /0)7 A K NAVAK ﬁf' Order Dtd. 2025-04-08 o eEoa ‘
CRLMA- COURT
9091/2025(09.04.2025 |SSTEC s, pas FOURT lorder Drd. 2025-04-22
WP (C) - BISWAJIT COURT o
9092/2025(09.04.2025 |yo i) FoURY order ptd. 2025-04-08
WP (C) - COURT o WRIT
9093/2025(09.04.2025 |J0 /) P BEHERA FoURT lorder Drd. 2025-04-08 g ‘
WRIT
WP (C) - COURT o BRANCH
9094/2025(09.04.2025 |21 | K PARTDA FoURT lorder prd. 2025-04-08 s
BENCH-1)
WP (C) - COURT .
9095/2025(09.04.2025 (30100 P K MOHANTY FoURT lorder prd. 2025-04-08
WP (C) - COURT o WRIT
9096/2025(09.04.2025 120007 |6 RouT FOURT lorder prd. 2025-04-08 o CE_a ‘
WP (C) - COURT o WRIT
9097/2025(09.04.2025 12007 |5 MORANTY FoURY order pta. 2025-04-08 o NCH3 ‘
WP (C) - COURT WRIT
9098/2025/09.04.2025 | 50 50,5 |P BEHERA NO. 3 BRANCH-3 ‘
ABLAPL- COURT
9099/2025|09.04.2025 BALARAM SINGH NO. |Order Dtd. 2025-05-12 BATL-2
3689/2025 0
COURT
CRLMC- MANOJ KUMAR
9100/2025(09.04.2025 [ 000 O e (o) TS. Order Dtd. 2025-04-08
COURT
CRLMC- SUNIT CRIMINAL
9101/2025(09.04.2025 S0 SNy Tg. Order Dtd. 2025-04-03 . ‘
COURT
9102/202509.04.2025 (SBLAPL™ ¢ parpHAN NO. 2 |order Dtd. 2017-10-10
15863/2016 e




CRLMC-

COURT

9103/2025(09.04.2025 |72NE0 IR . marrick c. Tg. Order Dtd. 2025-04-08
CRLMC- COURT
9104/202509.04.2025 MADAN DAS c. NO. |order Dtd. 2025-04-08
1379/2025 e
CRLA COURT
9105/2025 (09.04.2025 R. K. MALLICK|C. NO. |order Dtd. 2025-04-08
405/2025 s
CRLA COURT
9106/2025|09.04.2025 R. K. MALLICK|C. NO. |order Dtd. 2025-04-08
406/2025 o
COURT
TRPCRL- JAYANTA KUMAR
9107/2025(09.04.2025 | (50T [T e C- Tg. Order Dtd. 2025-04-07
COURT
TRP(C)-  ASHOK KUMAR o
9108/2025(09.04.2025 |, 071507 SRR c. ﬁg. Order Dtd. 2025-04-08
COURT
TRPCRL- ASHOK KUMAR
9109/2025(09.04.2025 | FCT BSRE c. ?Z' Order Dtd. 2025-04-08
R (C) - COURT
9110/202509.04.2025 B. B. MALLICK|C. NO. |Order Dtd. 2025-04-08
34/2025 0
COURT
TRP (C) - MANAS RANJAN _ _
9111/2025(09.04.2025 [co0 000 PAAS A c. Ti' Order Dtd. 2025-04-08
COURT
TRP (C) - MANAS RANJAN B B
9112/2025(09.04.2025 |0 00 PANES c. TZ. Order Dtd. 2025-05-09
R (C) - COURT
9113/2025(09.04.2025 P. PANDA c. NO. |order Dtd. 2025-04-29
367/2024 "
COURT
WP (C) - o WRIT
9114/2025(09.04.2025 12407 lp. k. MIsHERA [C. Tg. Order Dtd. 2025-04-07 s
WP (C) - COURT o
9115/2025(09.04.2025 |¢/02)°  |a. B. saHOO [C. FOURY order prd. 2025-06-24
COURT
We (C) - SURYAKANT o
9116/2025(09.04.2025 (21007 [UREE c. NO. 2 |order Dtd. 2025-04-07
OLD
COURT
WP (C) - o WRIT
9117/2025(09.04.2025 [¢ 40" Ip. K. MOHANTY [C. gib 2 lorder Dtd. 2025-04-02 o eH_s
FAO- MOTILAL COURT
9118/2025(09.04.2025 7207 [FOT c. FOURT lorder ptd. 2025-05-01
COURT
9119/202509.04.2025 SBLAPL= 1y ¢ samoo c. NO. |Order Dtd. 2025-05-15
3740/2025 0
COURT
ABLAPL-
9120/2025(09.04.2025 2220 L ACHART c. NO. |order Dtd. 2025-04-07
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COURT
ABLAPL-
9121/2025(09.04.2025  S22ATNC Ia panpa TS. Order Dtd. 2025-04-07
COURT
9122/202509.04.2025 (SBLAPL™ Il vomANTY NO. |Order Dtd. 2025-04-07
3498/2025 0
COURT
9123/202509.04.2025 SBLAPL= 1y has NO. |order Dtd. 2025-04-07 BATL-2
3581/2025 0
COURT
9124/202509.04.2025 |[SBLAPL™ e samoo NO. |Order Dtd. 2025-04-07
3611/2025 0
COURT
9125/202509.04.2025 |[RBLAPL™ o camaL NO. |order Dtd. 2025-04-07
3684/2025 0
ABLAPL- COURT
9126/2025(09.04.2025 MR SAHOO NO. |order Dtd. 2025-04-07 BATL-2
3685/2025 .
COURT
9127/202509.04.2025 |[RBLAPL™ Lk MISHRA NO. |order Dtd. 2025-04-07
3688/2025 0
COURT
9128/202509.04.2025 SBLAPL™ o san00 NO. |Order Dtd. 2025-04-07
3695/2025 0
COURT
9129/202509.04.2025 SBLAPL™ I sano0 NO. |Order Dtd. 2025-04-07
3696/2025 e
COURT
ABLAPL-
9130/2025(09.04.2025  [20-270 ks SAHU TS. Order Dtd. 2025-04-07
ABLAPL- COURT
9131/2025(09.04.2025 HK DASH NO. |order Dtd. 2025-04-07 BATL-2
3058/2025 -
COURT
RSA- SECOND
9132/2025(09.04.2025 X527 D NAYAK TS. Order Dtd. 2025-04-05 e
COURT
RSA- SECOND
9133/2025(09.04.2025 [5>0° K C SAMAL gg. Order Dtd. 2025-04-29 o
RSA- COURT SECOND
9134/2025(09.04.2025 3507 |M MOHANTY FoOR lorder ptd. 2025-04-29 R
ABLAPL- COURT
9141/2025(09.04.2025 [5oe |7, B. KAR FoUR order ptd. 2025-04-07
. COURT
9145/202509.04.2025 S. K. BISWAL NO. |Order Dtd. 2025-05-12
218/2024 o
. COURT
9146/2025(09.04.2025 S. MOHAPATRO NO. |order Dtd. 2025-05-12
218/2024 0
. COURT
9147/2025|09.04.2025 P. BEHERA NO. |Order Dtd. 2025-07-28
246/2024 s
9148/202509.04.2025 |CONTC- S. C. SUNDARA|C. (COURT |Order Dtd. 2025-04-08




1044/2025 NO.
12
S COURT
9149/2025(09.04.2025 S. C. SUNDARA NO. |Order Dtd. 2025-04-08
1045/2025 s
CONTC- COURT
9150/2025|09.04.2025 S. C. SUNDARA NO. |order Dtd. 2025-04-08 CONTEMPT
1109/2025 s
ABLAPL- COURT
9151/2025|09.04.2025 B BEHERA NO. |order Dtd. 2025-04-07 BATL-2
3749/2025 0
. COURT
9152/2025(09.04.2025 A. DAS NO. |Order Dtd. 2025-04-21
484/2024 s
COURT
ABLAPL- BYOMAKESH
9153/2025(09.04.2025 |30t o AT S ﬁg. Order Dtd. 2025-04-07 BATL-1 ‘
COURT
ABLAPL- BYOMAKESH
9154/2025(09.04.2025 |50 O Tg. Order Dtd. 2025-04-07
ABLAPL- COURT
9155/2025|09.04.2025 S NAYAK NO. |order Dtd. 2025-04-07 BATL-1
1533/2025 s
COURT
9156/2025(09.04.2025 |[PELAPL™ o opvaL NO. |Order Dtd. 2025-04-07
1539/2025 0
ABLAPL- COURT
9157/2025109.04.2025 PK LENKA NO. Order Dtd. 2025-04-07 BATIL-1
1544/2025 s
COURT
9158/2025(09.04.2025 [FELAPL™ hp sanoo NO. |Order Dtd. 2025-04-07
1557/2025 s
COURT
9159/2025(09.04.2025 |[ABLAPL™ o oy NO. |Order Dtd. 2025-04-07
1567/2025 "
COURT
9160/2025(09.04.2025 (ABLAPL™ i voHANTY NO. |Order Dtd. 2025-04-07
1665/2025 0
COURT
WP (C) - o WRIT
9162/2025(09.04.2025 |30 M. R. ROUTRAY TS. Order Dtd. 2025-04-07 o CH
COURT
WP (C) - PRADEEP KUMAR B B
9163/2025(09.04.2025 1700 AT TS. Order Dtd. 2025-04-07
COURT
WP (C) - WRIT
9164/2025(09.04.2025 g (c)o o |A. K. NAYAK Tg. Order Dtd. 2025-04-07 R ANCH2
COURT
RSA- SECOND
9165/2025(09.04.2025 (707 . M. D. BISWAL Tg. Order Dtd. 2025-04-07 ot
COURT
RSA- B. R. SECOND
9166/2025(09.04.2025 |10 o |o- NO. |Order Dtd. 2025-05-05 ot
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COURT

WP (C) - MANORANJAN B B WRIT
9167/2025(09.04.2025 ¢4 [PRVR Tg. Order Dtd. 2025-04-05 ]
ABLAPL- COURT
9168/202509.04.2025 P PARIDA NO. |Order Dtd. 2025-04-07 BATIL-2
3709/2025 o
COURT
9169/2025(09.04.2025 |[ABLAPL= Iy nag NO. |Order Dtd. 2025-04-07
3699/2025 s
COURT
9170/202509.04.2025 |[ABLAPL™ o ¥ BARIK NO. |Order Dtd. 2025-04-07
3714/2025 s
COURT
9171/202509.04.2025 |SBLAPL™ 1y has NO. |order Dtd. 2025-04-07 BATL-2
3700/2025 0
COURT
9172/202509.04.2025 |PBDAPL™ v« panDA NO. |order Dtd. 2025-04-07
3716/2025 s
COURT
ABLAPL- SESHADEV
9173/2025(09.04.2025 3200 o PREE $2. Order Dtd. 2025-04-07
COURT
9174/202509.04.2025 |[ABLAPL™ lp paprpA NO. |order Dtd. 2025-04-07
3718/2025 0
COURT
9175/2025(09.04.2025 (ABLAPL™ luh prswaL NO. |Order Dtd. 2025-04-07
1058/2025 "
COURT
9176/2025(09.04.2025 [PELAPL™  lup Brswar NO. |order Dtd. 2025-04-07
1065/2025 s
COURT
9177/2025(09.04.2025 [BBLAPL™ o samoo NO. |order Dtd. 2025-04-07
3697/2025 >
COURT
9178/2025(09.04.2025 |(ABLAPL™ luh prswaL NO. |Order Dtd. 2025-04-07
1019/2025 s
COURT
ABLAPL- JADUNATH
9180/2025(09.04.2025  |5o00T o [TRIURAY Tg. Order Dtd. 2025-04-07
COURT
ABLAPL- JADUNATH
9182/2025(09.04.2025 |30 SR TS. Order Dtd. 2025-04-07
COURT
ABLAPL- JADUNATH
9183/2025(09.04.2025  |[500TLE SRS TS. Order Dtd. 2025-04-07
COURT
ABLAPL- JADUNATH
9184/2025(09.04.2025  [S0LAT o [JRIURAY Tg. Order Dtd. 2025-04-07
COURT
ABLAPL- JIBAN JYOTI
9186/2025(09.04.2025 |32 1S BT TS. Order Dtd. 2025-04-07
9187/202509.04.2025 |ABLAPL™ lquuENDU BARIK ESURT Order Dtd. 2025-04-07
04 3664/2025 : :
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WP (C) - COURT
9188/2025/09.04.2025 B B MALLICK |(C.O. NO. |Order Dtd. 2025-04-09
9772/2025 12
COURT
WP (C) - o WRIT
9189/2025(09.04.2025 |, 02'- . [H K PATRA c.o. Tg. Order Dtd. 2025-04-04 ERANCH-1
COURT
WP (C) - o WRIT
9190/2025(09.04.2025 o= 0 o [K SAHOO c.o. Tg. Order Dtd. 2025-04-08 ERANCH-3
WP (C) - COURT
9191/2025/09.04.2025 M R ROUTRAY [C.O. NO. |Order Dtd. 2025-04-08
28107/2024 >
CMAPL- COURT
9192/2025/09.04.2025 A MOHANTY c.o. NO. |Order Dtd. 2025-04-04
95/2024 >
WP (C) - COURT
9193/2025/09.04.2025 M R ROUTRAY [C.O. NO. |Order Dtd. 2025-04-08
9068/2025 s
COURT
WP (C) - o WRIT
9194/202509.04.2025 |2 o0 o |U P BAG c.o. Tg. Order Dtd. 2025-04-08 BRANCH-4
COURT
TRP (C) — BISWAJIT o
9195/202509.04.2025 |, 7 MOHADATRA c.o. Tg. Order Dtd. 2025-03-05
WP (C) - PRAMOD RANJAN . . WRIT
8859/2025/09.04.2025 24375/2023 |BEHERA GENERAL Entire Brief BRANCH-5
WP (C) - PRAMOD RANJAN . WRIT
8860/2025/09.04.2025 24375/2023 |BEHERA GENERAL Entire Document BRANCH-5
WRIT
WP (C) - MANASH RANJAN . BRANCH
8861/202509.04.2025 | c0ac)o00s [aauc GENERAL Entire Order (DTVISTON
BENCH-3)
CRLMC- RAJENDRA CRIMINAL
8862/2025(09.04.2025 | [T 000 o | AN Rour |CENERAL Order Dtd. 2025-04-05 MISC
ABLAPIL- RAJENDRA
8863/2025(09.04.2025 S0 o (o an Rour |CENERAL Order Dtd. 2025-04-03
CRLREV- CRIMINAL
8864/2025(09.04.2025 |7 "0 |JAYADEV BHOI |GENERAL Order Dtd. 2025-03-06 EEVISTON
BINAYAK
waca-  [moRaNTY MISC.
4 pa— pa—
8865/2025(09.04.2025 |00 o0 7. .MoHaNTy, |CENERAL Order Dtd. 2025-04-04 2E£EAL
A.MOHANTY, :
M.MOHANTY
WP (C) - PRASANTA o
8866/2025(09.04.2025 |g o' oo [t 0o [GENERAL Order Dtd. 2025-04-07
CONTC- MANAS RANJAN
8867/202509.04.2025 7,000 o | samo0 GENERAL Order Dtd. 2025-04-04
8869/2025(09.04.2025 | °9¢~ JAYADEV BHOI |GENERAL Entire Brief
SYE. 14196/1999
8881/202509.04.2025 |CONTC- |SANDHYARANI  |GENERAL | lOrder Dtd. 2025-04-08




16429/2024 |PANI | |
WP (C) - SANDHYARANT B B
8882/2025(09.04.2025 [¢210)° SAD GENERAL Order Dtd. 2025-04-08
CONTC- SANDHYARANT
8887/2025(09.04.2025 [ -VC o GENERAL Order Dtd. 2025-04-08
JCRLA- RADHARAMAN CRIMINAL
8930/2025(09.04.2025  |J 77T 0 [SEATE GENERAL Judgement Dtd. 2025-04-08 | o'
WP (C) - RAKESH KUMAR B B WRIT
8995/2025(09.04.2025 [170C)° BRSO GENERAL Order Dtd. 2025-02-12 o CH4
9022/202509.04.2025 |NE(C)~ JASPREET KAUR GENERAL Order Dtd. 2013-02-04
04 3382/2010 :
9053/20251(09.04.2025 WP (C) - DEBASIS MUKHI |GENERAL Entire Document
04 6347/2006
RSA- MANOJ KUMAR SECOND
9136/2025(09.04.2025 | 007 o S GENERAL Order Dtd. 2025-04-05 ot
ABLAPL- BISWARANJAN
9139/2025(09.04.2025 |30 BT GENERAL Order Dtd. 2025-04-07
ABLAPL- PRADIPTA
8870/2025(09.04.2025  [¢0B7 PRI GENERAL Order Dtd. 2025-04-07 BATL-1
ABLAPL- PRADIPTA
8871/2025(09.04.2025  [g2 0T PR GENERAL Order Dtd. 2025-04-07
ABLAPL- PRADIPTA
8872/2025(09.04.2025 [oon Bt AR GENERAL Order Dtd. 2025-04-07
ABLAPL- PRADIPTA
8873/2025(09.04.2025 [ooo2bor A GENERAL Order Dtd. 2025-04-07
ABLAPL- PRADIPTA
8874/2025(09.04.2025 ({2 0ELC A GENERAL Order Dtd. 2024-08-20
8875/2025(09.04.2025 |[PBLAPLT  lp prura GENERAL Order Dtd. 2025-04-07 BATL-1
04 11972/2024 :
ABLAPL- PRADIPTA
8876/2025(09.04.2025 (2080 |FRA GENERAL Order Dtd. 2025-04-07
CRLMC- S. R.
8884/2025(09.04.2025 |- 0 D GENERAL Order Dtd. 2025-04-08
ABLAPL-
8889/2025(09.04.2025 |[720FC AL K. MOHANTY [GENERAL Order Dtd. 2025-02-12
8891/202509.04.2025 |NE(C)- A. K. MOHANTY |GENERAL Order Dtd. 2025-04-07
8745/2025
8892/202509.04.2025 |°LAPL- P. K. BEHERA |GENERAL Order Dtd. 2025-04-05
04 1205472024 °° ¥+ :
ABLAPL-
8894/2025(09.04.2025 7520507 lp. K. BEHERA |GENERAL Order Dtd. 2024-11-30
8896/2025(09.04.2025 |ABLAPL-  |JADUNATH GENERAL | lOrder Dtd. 2025-04-05




12444/2024

PRADHAN

CRLMC- ASHOK KUMAR
8900/2025(09.04.2025 |50 [0 EE GENERAL Order Dtd. 2025-04-08
WP (C) - WRIT
8968/2025109.04.2025 4915/2025 H K MOHANTA GENERAL BRANCH-3
8969/202509.04.2025 |09¢~ C R NAYAK GENERAL
04 3326/1992
WRIT
WP (C) - o BRANCH
8973/2025(09.04.2025 215 I3 pas GENERAL Order Dtd. 2025-04-07 (DTVISTON
BENCH-1)
WP (C) - o WRIT
8975/2025(09.04.2025 23 I3 DAs GENERAL Order Dtd. 2025-04-07 RANCH ‘
ABLAPL-
8977/2025(09.04.2025 S50 I3 pas GENERAL Order Dtd. 2025-04-07
8978/2025(09.04.2025 |WE{C)- S P SAHOO GENERAL
04 6755/2025
WP (C) - WRIT
8980/20251(09.04.2025 1812/2025 P K ROUTRAY GENERAL BRANCH-2 ‘
WP (C) - o WRIT
8981/2025(09.04.2025 23 I3 Das GENERAL Order Dtd. 2025-04-07 ERANCH-3 ‘
WRIT
WP (C) - BRANCH
8983/2025(09.04.2025 [¢51%)° | IS S MISHRA  |GENERAL (DTVISTON
BENCH)
WRIT
WP (C) - o BRANCH
8984/2025(09.04.2025 |0 |3 DAS GENERAL Order Dtd. 2025-04-07 (DTVISTON
BENCH-1)
WP (C) - WRIT
8985/2025109.04.2025 16405/2018 G R PATRA GENERAL BRANCH-1 ‘
MATA-
8986/2025(09.04.2025 )00 [P C DAs GENERAL
WP (C) - WRIT
8987/2025(09.04.2025 |'01C)° . |p BEHERA GENERAL BRANCH-7 ‘
8988/202509.04.2025 | E” B. BEHERA GENERAL Order Dtd. 2025-03-27
-04. 1098/2024 © '
ABLAPL-
8989/2025109.04.2025 3687/2025 S K BEHERA GENERAL BATIL-2 ‘
WP (C) - WRIT
8990/20251(09.04.2025 21099/2022MDAS GENERAL BRANCH_4‘




oJgc-
8991/2025(09.04.2025 27,0 oo |B. BHEERA GENERAL Order Dtd. 1995-07-26
WP (C) - BHUPENDRA WRIT
8992/2025109.04.2025  14583/2024 |sINGH NoTEY |CENERAL BRANCH-4
8993/2025(09.04.2025 |09 B. BEHERA GENERAL Order Dtd. 1989-04-20
YR 2958/1987 |°° € .
o MISC.
8994/20251(09.04.2025 G C JENA GENERAL APPEAL
162/2024
SEC.
WRIT
WP (C) - BRANCH
8996/2025(09.04.2025 |3-U) 0 Is K samv GENERAL OTVISTON
BENCH-3)
WRIT
WP (C) - R. K. o BRANCH
8997/2025(09.04.2025 |5 oo 0 e GENERAL Order Dtd. 2025-01-07 (DTVISTON
BENCH-2)
RSA- SECOND
8998/2025(09.04.2025 [, |H K BHOL GENERAL ot
WP (C) - WRIT
8999/2025(09.04.2025 |5 (07 o |3 SAHOO GENERAL o CH 3
STREV-
9000/2025109.04.2025 28/2002 A K PANDA GENERAL
WP (C) - WRIT
9001/202509.04.2025 |1 -l IR. K. BARIK |GENERAL o NCH 3
9002/2025/09.04.2025 We (C) - S C DASH GENERAL
5305/2025
ABLAPL- JYOTI PRAKASH
9003/2025(09.04.2025 7000 12 GENERAL Order Dtd. 2025-04-08 BATL-2
9004/2025 [09.04.2025 |CONTC- S C DASH GENERAL CONTEMPT
04 7873/2024
ABLAPL- JYOTI PRAKASH
9005/2025(09.04.2025 [ 2O D GENERAL Order Dtd. 2025-03-04 BATL-2
o MISC.
9006/20251(09.04.2025 S C DASH GENERAL APPEAL
1044/2019
SEC.
9007/202509.04.2025 |PLAPL- P. PARIDA GENERAL Order Dtd. 2025-04-03 BATL-1
O 6766/2024 |° :
WRIT
WP (C) - BRANCH
9008/20251/09.04.2025 15643/2014 S K ROUT GENERAL (DIVISION
BENCH)
WP (C) - WRIT
9009/202509.04.2025 3o c0" . M R ROUTRAY |GENERAL o CH ]
9010/2025(09.04.2025 |ABLAPL-  [BINDU SAGAR |GENERAL | lorder Dtd. 2025-04-05 BATL-1




19048/2024 |SWAIN |
WP (C) - WRIT
9011/2025(09.04.2025 9834/2025 |0 P KAR GENERAL BRANCH-2
ABLAPL- BINDU SAGAR
9012/2025(09.04.2025 /oo | o GENERAL Order Dtd. 2025-04-05
0JCc- WRIT
9013/2025(09.04.2025 |J5°, oo A C BADU GENERAL ERANCH-2
. PRADIPTA MISC.
9014/2025/09.04.2025 )00 0 KUMAR GENERAL Order Dtd. 2024-02-22 APPEAL
PATTANAYAK SEC.
9015/2025(09.04.2025 |[WE{C)~ P K SWAIN GENERAL
6705/2025
RO~ MISC.
9016/2025/09.04.2025 D K BEHERA GENERAL APPEAL
476/2020
SEC.
WP (C) - . . WRIT
9017/2025/09.04.2025 |7 20 ). ~|P. K. MISHRA |GENERAL Affidavit BRANCH-€
WP (C) - WRIT
9018/202509.04.2025 ;7 20" o, |7 P KAR GENERAL R ANCH2
WP (C) - o WRIT
9020/2025(09.04.2025 oo o o |S. R. PANI GENERAL Order Dtd. 2025-04-08 BRANCH-4
WP (C) - WRIT
9021/202509.04.2025 |, - 20 o |T SWAIN GENERAL BRANCH-1
WP (C) - WRIT
9023/2025/09.04.2025 |, 02 . D BISWAL GENERAL R ANCH-T
MATA- PRATAP KUMAR FIRST
9024/202509.04.2025 [ 0200 o RIK GENERAL Order Dtd. 2025-03-21 APDEAL
CRLMC- CRIMINAL
9026/202509.04.2025 | S0 -0 . |J R BISWAL GENERAL M1SC
9028/202509.04.2025 |"E(C)- N MUKHI GENERAL
SUE. 27035/2024
WP (C) - o WRIT
9029/2025(09.04.2025 |3002) 0., [S. D. JENA GENERAL Order Dtd. 2025-04-07 BRANCH-3
9030/202509.04.2025 |"E(C)- N MUKHI GENERAL
SYE. 27879/2024
9031/2025(09.04.2025 |"E(C)- N MUKHT GENERAL
SUE. 27112/2024
CRLA- Order Dtd. 2024-08- CRIMINAL
9032/2025109.04.2025 | 05 5054 [R- K. BARIK |GENERAL 21Judgement Dtd. 2024-08-21, |APPEAL
9033/2025(09.04.2025 |"E(C)~ P BEHERA GENERAL
TR 4316/2007
WPC (OA) —
9034/2025(09.04.2025 |, 0 - 00 [P BEHERA GENERAL OA Branch
9035/202509.04.2025 |[WP(C) - N MALLICK GENERAL | Misc.case WRIT




6963/2025 BRANCH-7
WP (C) - X WRIT
9036/2025(09.04.2025 1949/2025 |5 BEHERA GENERAL Misc.case BRANCH-1
9037/202509.04.2025 |NE(C)- K NISHA GENERAL Misc.case
1181/2025
WP (C) - } WRIT
9038/20251(09.04.2025 9029/2025 B DAS GENERAL Misc.case BRANCH-8
9039/202509.04.2025 |CME” B DAS GENERAL Misc.case
U 477/2025 tsc-
9040/2025 [09.04.2025 |[PLAPDT D. LENKA GENERAL PetitionAnnexure,Deposition
. . 5711/2024 . e (@] exure, bepos on,
9041/2025(09.04.2025 |[MP~ B DAS GENERAL Misc.case
04 509/2025 :
9042/202509.04.2025 |ME” B DAS GENERAL Mi
. . 514/2025 1sCc.case
WRIT
WP (C) - o BRANCH
9043/2025(09.04.2025 |5 4507 |S. R. BARTK |GENERAL Order Dtd. 2022-03-14 oTvISTON
BENCH)
WP (C) - MANOJ KUMAR B B WRIT
9068/2025(09.04.2025 |g o) o PO GENERAL Order Dtd. 2025-04-07 RS
CRLA- CRIMINAL
9069/2025(09.04.2025 |S20E° - lonLc GENERAL S emar
JCRLA- CRIMINAL
9070/2025(09.04.2025 |50 JOHLC GENERAL e
JCRLA- CRIMINAL
9071/2025(09.04.2025 |30 OHLC GENERAL e
JCRLA- CRIMINAL
9072/2025(09.04.2025 |55 JoHLC GENERAL e
JCRLA-
9073/2025(09.04.2025 [S-U0 JoHIC GENERAL
WP (C) - PANKAJ KUMAR B B WRIT
9075/2025(09.04.2025 |Jo o071 GENERAL Order Dtd. 2023-11-29 o CH 4
WP (C) - Order Dtd. 2025-03-
9135/2025109.04.2025 7690/2025 N K SATPATHY |GENERAL 28Petition,
WP (C) - L WRIT
9137/2025109.04.2025 7772/2025 N K SATPATHY |GENERAL Petition BRANCH-3
WRIT
WP (C) - L. BRANCH
9138/2025109.04.2025 7698/2025 N K SATPATHY |GENERAL Petition (DIVISION

BENCH-2)




WP (C) -

WRIT

9140/2025109.04.2025 7693/2025 NK SATAPATHY |GENERAL Petition BRANCH-1 ‘
9142/2025(09.04.2025 |[WE{C)~ NK SATAPATHY |GENERAL Petition
7696/2025
WP (C) - Order Dtd. 2025-04- WRIT
9143/2025109.04.2025 7977/2025 NK SATAPATHY |GENERAL 08Petition, BRANCH-2 ‘
WP (C) - L WRIT
9144/2025109.04.2025 7694/2025 NK SATAPATHY |GENERAL Petition BRANCH-8 ‘
ABLAPL- PRADEEP KUMAR
9161/2025(09.04.2025 300200 P GENERAL Order Dtd. 2025-04-07 BATL-2 ‘
9179/202509.04.2025 |°LAPL- B.DAS GENERAL Order Dtd. 2025-04-07 BATL-2
e 13202/2023|°° raer :
CRLA- DK NAYAK CRIMINAL
9181/2025(09.04.2025 ;507 o [0 ) GENERAL Judgement Dtd. 2024-04-18 | =Y ‘
ABLAPL- MANOJ KUMAR
9185/2025(09.04.2025 [7R0AZLC PR GENERAL Order Dtd. 2025-04-07 BATL-1 ‘

NIC



